LI TEM NO. 68 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (Crl.) No(s).
1361- 1365/ 2016
PRADEEP KUMAR Petitioner(s)

VERSUS

STATE OF U. P AND ANR. ETC. Respondent ( s)
(with appln. (s) for exenption fromfiling OT. and interimrelief
and office report)
Date : 24/10/ 2016 These petitions were called on for hearing today.
For Petitioner(s) M. R P. S. Yadav, Adv.

M. Vipin Kumar Jai, Adv.

For Respondent (s) Ms. Saunya Kal r a, Adv.
M. C. D. Singh, Adv.
M. U jwal Pandey, Adv.

M. Yash Pal Dhingra, Adv.

UPON hearing the counsel the Court nmade the follow ng

ORDER
Four weeks tine as |ast chance is given to the respondent No.1
to file t he counter af fidavit. The ot her respondents have
filed t he count er af fidavit. Li st t he mat t er before t he
Court as per rules after expiry of four weeks.
(M V RAMESH)
Regi strar
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Hon&#39; bl e



